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LOK SABHA DEBATES

LOK SABHA
Monday, September 9, 1996/Bhadra 18, 1918 (Saka)

(The Lok Sabha met at two minutes
past Eleven of the Clock)

[MR. Speaker in the Chair

ORAL ANSWERS TO Q[JESTIONS
[English]
Dismal Performance at Atlanta Olympic

*501. SHRI *RAM NAIK:
SHRI SHANTILAL PARSOTAMDAS PATEL:

Wiil the Minister of HUMAN RESOURCE
DEVELOPMENT to pleased to state:

(a) Whether the Government are aware of the
National disgrace caused by our contingent's dismal
performance at the recently concluded Atlanta Olympic;

(b) if so, whether the Government have investigated
the causes and fixed the responsibility for such poor
performance;

(c) if so, the details thereof including the names of
those who have been found responsible, and if not, the
reasons therefor;

(d) whether the Government were satisfied that the
players had reached the International standard before
selecting them for international games and whether
adequate training facilities were also provided to them;

(e) the names of players to whom facilities were
provided during each of the last three years alongwith
the expenditure incurred thereon; and

(f) the steps proposed to be taken by the Government
to ensure the qualitative change in our performance in
the next Olympic Games? .

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI): (a) to (f): A
Statement is laid on the Table of the House.

STATEMENT

(a) to (d) In the set up of Olympics, it is the Indian
Olympic Association which takes the final decision about
selecting and sponsoring the contingent. They approach
the Government of India for financial assistance for
passage cost, board and lodging for the period prior to
the opening of the Village and out of pocket expenses.
in these circumstances several sportspersons and officials
have represented India in Atlanta Olympics, even though
the Govemment of India had not cleared their participation.

It is difficult to pinpoint any definite set of reasons

for the poor performance of india at the Atlanta Olympics.
The. reasons broadly are:

(i) Lack of long term commitment for the
development of sports in India at the National
and State level.

() Inadequate monetary resources.

(i) Non-availability of infrastructural facilities right upto
the grass root level including training areas,
standard sports equipment etc.

(iv) Lack of integration of Physical Education and
sports with educational curriculum.

The Government informed the IOA in Feb., 1996 that
teams and sportspersons who qualify through the
qualifying procedures laid down by the concerned
intermational Sports Federations for participation in the
Olympics will be considered for clearance. The proposals
of IOA were received by Government of India in July,
1996. These were examined by the Department and the
following criteria was taken into consideration for giving
(clearance) approval to sportspersons/officials:—

(i) Whether the athletesfteams have qualified for the

*  Olympic Games on the basis of their intemational
performance in recognised tourmaments, and on
the basis of the qualifying standards laid down
for participation.

(i) Creditable performance during the last Asian
Games.

(i) Creditable performance at recent International
level tournaments.

(iv) Current standards of athletes, sportspersons and
team which indicate high performance standards
and promise.

Coaching camps, equipment and scientific support,
international exposure etc. were provided to the players
as per the requirements indicated by the Federations and
mutually agreed upon between the Federations and the
Govemnment.

(e) Player-wise details are not maintained. However,
under the departmental scheme of grants to National
Sports Federations, the Government has provided the
following amount to the Federations for coaching
camps, equipment, participation in international
tournaments/matches for holding National/lnternational
tournaments etc.,

(Rs. in crore)

1993-94 : 13.45
1994-95 9.41
1995-96 7.95
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(f) Promotion and development of sports 1s an
ongoing process and Government of India has several
schemes to improve the standard of sports in the country
However in the Sports management set up—both at the
international level as well as at the national level—
promotion of sports depend largely also on the sports
federations It 1s the federations who are responsible for
organising tournaments at varous levels, and ensuring
that good sportspersons emerge through these
toumaments The Central Government has also made
efforts to formulate discipline-wise long term development
plans In consultation with the Federations Such plans
are being reviewed perodically Dialogue has also been
carried out with the Industry to increase their investment
in sports and tax reliefs have been provided for creation
of such infrastructure However the efforts of the Central
Government are severely limited by paucity of financial
resources

[Translation]

SHRI RAM NAIK Mr Speaker Sir all are aware of
our disappointing performance in the olympics at Atlanta
| have with me a lst of medals received by various
countries Our country has 90 crores of population but
its name appears at the end of that ist We got only one
bronze medal As India starts with the alphabet ‘I', and
Uganda starts with ‘U’ so India’'s name appears ahead
of Uganda which appears at the end Otherwise our
country comes at the end of that hst

Alongwith it we see that a very small country named
Cuba which is smaller than even one state of our country,
has got nine gold, eight siver and eight bronze medals
Similarly South Korea won seven gold, fifteen siver and
five bronze medals Looking to the achievements of such
small countries in winning the medals, our country stands
nowhere In tompanson to them

When we asked about the expenditure incurred on
sports, we are told that dunng 1993-94, Rs 13 45 crores,
in 1994-95 Rs 941 crores and dunng 1995-96, Rs
7 95 crores were spent, which refiects gradual reduction
in expenditure The matter was recently discussed in the
standing committee also Its report 1s also now available
with us Seeing all that, it 1s revealed that out of the
annual budget, only 00001 per cent is spent, which is
too small an amount

Therefore, we shouild give a senous thought to thus
matter and consider removal of three zeroes and decimal
from it, and raise this figure of expenditure of annual
budget to one per cent Will the Government accept i,
I want to know

Eng{lsh]

SHRt 8R BOMMAI Sir | entirely agree with the
sentiments of the hon Members, which have been
expressed here Our performance has been very dismal

SEPTEMBER 9 1996
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This 1s a point for consideration | have given the reasons
It is a long history It 1s not that it has happened today,
perhaps our performance this time 1s much better than
the previous performances (Interruptions)

SHRI RAM NAIK Very good! Keep 1t up!

SHRI SR BOMMAI Please hear me (Interruptions)
After 44 years, for the first time, in the indvidual item,
we have got a bronze medal (Interruptions)

SEVERAL HON MEMBERS Wonderful!

SHRI PRAMOD MAHAJAN (MUMBAI-NORTH EAST)
We do not have to do anything for the next 45 years!
(Interruptions)

SHRI SR BOMMAI As far as individual items are
concerned, In hockey, we have got a medal in 1950 and
we got the last medal in 1980 After that our performance
has been dismal Therefore as | said, compared to the
past the performance in this Olympic I1s a httle better
But | entirely agree with the hon Member that a new
Sports Policy 1s absolutely necessary We have to spend
sufficient money in selecting the talent at the school level,
college level, high school level and coach them The
Sports Authonty of India 1s doing i, it 1s gving Rs 5
lakh every year to the institutons and Rs 50,000 for
maintenance, board and lodging, clothing and sports
apparatus, etc for the boys and girls who are selected
However, this 1s not sufficient

Sir, | would like to state—and | had already said In
the Rajya Sabha that shortly | will be calling a Conference
of the State Ministers and also of the federatons and
experts In sports, coaches and those people who are
interested In sports and also other Government
Departments

Earher, Raillways used to support sports like football
teams and hockey teams The teams of Raiways were
one of the finest teams we had The Police Department
used to encourage them Now, it has stopped We have
to revise that For that shortly, a National Policy 1s to be
devised, more funds are to be spent, and the strategies
are to be evolved We should at least start prepanng
now (/nterruptions)

MR SPEAKER | also feel ke raising my hand!
(Interruptions)

SHRi SR BOMMAI If we start preparing now, after
ten or fifteen years, we may be able to do t China did
it China actually did not participate for ten years, they
prepared and thereafter they started participating We do
not want to stop participating But, at the same time, we
should plan a long term Plan and evolve a strategy
| would hke to have suggestions from the hon Members
(Interruptions)
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[Translation]

SHRI RAM NAIK Wil you enhance the budgetary
amount?

[English]

SHRI SR BOMMAI We have already demanded
more funds and that s pending before the Planning
Commussion

[Translation]

SHR! RAM NAIK Mr Speaker it has been stated in
it that it 1s difficuit to have a micro-review of the specific
causes of India's bad performance at the Atlanta Olympics
It means that they are unabie to tell in detall the causes
of our bad performance there It looks surpnsing to me
| want to know whether in the light of such a disappointing
performance there, the Govt reviewed the position itself
in this connection? You have stated that States will come
in the review alongwith other issues But did you think of
conducting a review of the matter that is the first thing?
And f you have given a thought to it, what i1s the result
| want to know

[English]

SHR! SR BOMMAI Sir, we have given reasons
We have not stopped saying that The reasons broadly
are—lack of long-term commitment for the development
of sports In India at the national and State levels and
inadequate monetary resources

SHRI RAM NAIK But these are general reasons

SHRI SR BOMMAI We have been reviewing it
Recently we asked M/s Tata Consultancy to advise us
on this matter They have submitted a report We have
accepted many of their proposals It i1s being studied We
are taking steps to implement that report

Apart from that, | am feeling that it 1s not sufficient
Stll senous talks will have to be restored on this matter
It 1s not good for the country that a nation of 800 million
could not even come to a moderate level Therefore |
feel that a national consensus on sports policy should
come and if at least one per cent of our Budget i1s
provided we will be able to do something good It I1s not
that this country lacks talent Our boys are there; our
gils are there But shll, there 1s no proper coaching
Proper approach wili have to be provided

[Transiation]

SHRI SHANTILAL PURSOTAMDAS PATEL Mr
Speaker, Sir, | have read the statement made by the
Hon Minister, which does not contain more information
He 1s repeating the same thing which he stated in the
other House of the Parlament Our emiment sportsperson
PT Usha, who participated in races in three Olympics,
was takqn there, and even then she was not asked to

BHADRA 18 1918 (Saka)
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run a race Did you ever find out about that? Secondly
we sent our team for 400 meter relay race which had
seven persons In that also, we occupied sixth position
and we were disqualfied If we had second position |
would not have spoken anything But we were at number
six Our Minister of State went to Atlanta He took
minister’'s already given green card, which 1s alnght Then
our minister went there, but the minister was not given
green card for going to the first stage reception, for sitting
on a seat appropnate to the position of India, such a
seat was not made available to him which I1s an insuit
of India

| know personally, in wresting the wrestlers were
under-weight | do not know whether we take weight here
or not This also happened The minister told that he
had less funds Officials go there in advance Do they go
there for enjoying the function or for bnnging good name
to the country and for providing guidance? They roam
there see worth seeing things and places and enjoy
entertainments, cinema and feasts instead of working for
bnnging good name to our country In regard to the very
bad position we met there, | want to say, Mr Speaker,
through you that (Interruptions)

MR SPEAKER Please ask your question

SHRI SHANTILAL PURSOTAMDAS PATEL We
should observe national gnef for at least one month |
am myself a sportsman, so | feel like this | want to
know from the Hon Minister, Hon Member Shn Ram
Nak told, you admited, alinght

[Enghish]
MR SPEAKER Please ask the question now
[Translation]

SHRI SHANTILAL PURSOTAMDAS PATEL | am
going to ask the question It 1s good that you want to lay
down a policy in regard to sports You conduct a search
for sportsmen in Mumbai, Madras and Delhi, but do not
search them in backward areas of the country Poor
sportsmen do not get any incentive or encouragement
Egypt has been the founder of our Olympics | want to
ask the Hon Minister that when this movement has
started from Egypt, are you considering to devise ways
and means to provide good traning to sportsmen of India?
Many members here belong to Adivasi and backward
classes Do you want to do something concrete for the
talented sportsmen of backward areas of the country?
Do you think in terms of ensunng that we meet the least
possible insuit?

[English]

SHRI SR BOMMAI Sir, | do not know which
question | should answer, He has raised so many
questions He has not asked a question, he has made a
speech Anyway, | will try to answer
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Firstly, hon. Member has referred to Shrimati PT.

Usha. Sir, she did very well previously and came up to -

the fourth place, but recently she has not been performing
wel... (Interruptions). It is history. | am speaking of facts.
| am telling you that | am proud of her. She did well
earlier... (Interruptions).

MR. SPEAKER: Please listen to the Minister.
... {Interruptions).

MR. SPEAKER: Hon. Members, you cannot blame
the Minister here. | think we all are responsible for that
situation.

SHRI S.R. BOMMAI: As he has said, the Minister of
State took the Green Card. It is not correct that when |
went there there was no Green Card. Sir, | deny it. What
happened was that the Minister of State went earlier,
there was a communication gap. He had taken the Green
Card, but when | went, the authorities arranged for the
Green Card immediately. The statement is not correct.
What appeared in the Press is also not correct.

SHRI SONTOSH MOHAN DEV (SILCHAR): Thank
God, they have not shown you Red Card...(Interruptions).

SHRI S.R. BOMMAI: All the treatment due was given
there. There was nothing like that... (/nterruptions). Then,
he raised the question of training. Sir, | said that the
scheme of National Sports Talent Contest is functioning
at the district level and we select persons throughout the
country. Then, each institution which is selected is given
Rs. Five lakh and Rs. 50,000 for maintenance. The boys
or girls selected are given board and lodging expenditure,
clothing, sports material and everything is supplied to
them from the school level to the college level. We have
taken all the steps, but this is not sufficient according to
me. We should go deeper into it. Therefore, | said that
the policy has to be reviewed and more funds are to be
provided.

MR. SPEAKER: | know practically ali the hon.
Members have raised their hands

...{Interryptions)

MR. SPEAKER: | am also tempted to raise my hand,
to be very frank.

...(Interruptions)

MR. SPEAKER: It is such a matter that we must
take very seriously. This is not sports for the sake of
sports that we should give importance to; this is one
area where it we can do well, we can bring so much of
national emotional integration in the country. We can
generate patriotism in the minds of people of India. 1
must say that the Government must take utmost initiative
in this matter. The Minister has spoken about a new
policy to be formulated. | would like the Government to
have a draft policy ready by the next Session of
Parliament so that the draft will be placed on the Table
of the House. We can have a discussion on this policy
in the next Session of Parliament.

SEPTEMBER 9, 1996
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[Translation]
Financial Assistance to Pilgrimages Abroad

502. DR. *RAMESH CHANDRA TOMAR:
SHRI DEVI BUX SINGH:

Will the Minister of EXTERNAL AFFAIRS be pleased
to state:

(a) the details of the amount spent by the
Government on Haj Pilgrims during the last three years.
year-wise;

(b) whether the Government propose to provide the
same faciiities, as available to Haj Pilgrims, to the pilgrims
visiting other religious places abroad;

(c) if so. the details thereof, and
(d) it not, the reasons therefor?
{English]

THE MINISTER OF STATE OF THE DEPARTMENT
OF LEGAL AFFAIRS, LEGISLATIVE DEPARTMENT AND
DEPARTMENT OF JUSTICE (SHRI RAMAKANT D.
KHALAP): (a) to (d) A statement is laid on the Table of
the House.

STATEMENT

Government has spent foilowing amounts on Hay
pilgrims during the last 3 years, year-wise:

Year Amount No. of pilgrims
1994 Rs. 29,56.38,815 25,000
1995 Rs. 22,95,37,076 31,000
1996 Rs. 50.85.84,151 56,000

This includes expenditure borne by Government
towards concessional air transport, running permanent Haj
establishments at Jeddah, Makkah and Medina, and
expenses on administrative and medical contingents
temporarily deployed by Government to Saudi Arabia for
the Haj season, as also supplies and equipments like
medicines, ambulances, camp dispensaries, mobile
medical team equipment. eic.

Besides the Haj pilgrims who avail Government facility
through the Haj Committee, an estimated 20 to 30,000
Indian Muslims go for Haj on private arrangements. Also,
pilgrimage to Makkah and Medina goes on round the
year except the Haj season of three months, known as
“‘Umrah” for which Government incurs no expenditure
whatsoever. An estimated 40 to 50,000 Muslims from india
pertorm Umrah every year.

The other annual pilgrimages include the Kailash
Mansarovar Yatra and the Sikh/Sehajdhari and Hindu
jathas to Pakistan. The Kailash Mansarovar Yatra is
organised by the Govemment during the period June-
September. About 400 pilgrims are able to perform the
Yatra annually under the aegis of the Govemment but
many aiso go on this Yatra through privately organised
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group tours. The Kumaion Mandal Vikas Nigam (KMVN)
charged from each pilgrim Rs. 7500/~ in 1995 and Rs.
8250/~ in 1996 towards transportation, boarding, lodging,
etc. However, Government in 1996 pegged the amount
payable by each pilgrim to KMVN at Rs. 5000/- and the
balance Rs. 3250/- per pilgrim was paid by Government
to KMVN as subsidy. This quantum s subject to review.
Government aiso pays an annual charge of US $ 7000
to the Chinese side for the maintenance of wireless
communication link between India and Tibet for the
duration of the Yatra. Government also provides air
evacuation facility n cooperation with Air Force in case
of Wfe threatening situations faced by the pilgrims. For
every batch of 25 to 35 pilgrims, one Liaison Officer i1s
attached at Government cost to look after the welfare of
the pilgrims. A total of 420 pilgrims availed the Yatra in
1996 in 14 batches for which the Government have spent
a total of Rs. 23.73.000/- approximately.

The pilgrimage to Pakistan by Sikh/Sehajdhari and
Hindu jathas is facilitated by the Government by way of
obtaining approvals from the Pakistan Government, getting
the list of intending pilgrims referred to Pakistan High
Commission in New Delhi for wisas. arrangements for
special train service for the pilgnms for their journey. both
ways, release of foreign exchange, provision of liaison
officer from High Commission of India, Islamabad who Is
attached with the visiting jatha for rendering all assistance,
etc. No direct subsidy is provided.

| would request the hon. Speaker to permit me to

make a correction. In the year 1994, the quota fixed for -

the pilgnms was 25.000 and 25.685 pilgrims actually went
there. In 1995, the quota fixed was 31,000, the number
-of pilgrims actually went there was 30,505. In 1996, the
quota was 56,000, the actual number of pilgrims who
went there was 50,346.

[Transtation]

DR. RAMESH CHANDRA TOMAR: Mr. Speaker, the
hon. Minister stated in reply to my question that an
amount of 29 crores of rupees was spent on pilgrims
during 1994, Rs. 22 crores spent in 1995, and Rs. 51
crores during 1996, which shows that the' expenditure
dunng 1996 is more than double of that incurred during
1995. | have come to know that in one committee of the
ministry, repeated demand has been made to reduce this
expenditure and the Government has not effected any
reduction in it. | am interested to know whether the
Government is going to reduce this expenditure in future
or not?

SHRI RAMAKANT D. KHALAP: Question of reduction
in it does not arise, because the quota of pilgrims 1s
fixed every year. For going to a place of pilgnmage,
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there is expenditure on aeroplane, transportation,
establishment put up there, medica! facilities provided etc.
Actual expendiiure incurred on providing these facilities
is shown. As such, question of reduction or increase there
in does not arise. Actual expenditure will have to be met
and provided for.

DR. RAMESH CHANDRA TOMAR: Mr. Speaker, my
second question is whether the facilities provided to the
pilgrims of one religion are provided to the pilgrims
belonging to other religions also? In reply to my question,
the Hon. Minister has stated that Rs. 2500/- are given
for Mansarovar, and | think nothing is paid for Amamath
pilgrimage. | want to ask whether it is Govemment's policy
of seculansm? Will the Government provide the same
facilities to the pilgrims belonging to other religions also;
which are provided to the pilgrims of one religion, and
bear the same type of expenditure? There has been a
tragedy dunng the Amarnath pilgrimage recently, which is
known to all. There was no medical facility made available
there. So. | want to know whether the Government would
provide or consider to give the same facilities to such
pilgrims also as are provided to Haj piigrims?

SHRI RAMAKANT D. KHALAP : There ic a difference
between one pilgrimage and other pilgrimage
... {Interruptions) \

Please listen to what | say...(Interruptions)

(English]

Sir, let me make a very serious statement. Let us not
discriminate between the pilgrims of one religion and
another religion in any way whatsoever. But the question
is very simple. You have raised the issue of Amamath.
Please put a separate question for the sake of
Amarnath... (Interruptions).

JUSTICE GUMAN MAL LODHA: Sir, we want your
protection. How can he request for a separate question?
... (Interruptions)

[Transiation]

DR. RAMESH CHANDRA TOMAR : Mr. Speaker, Sir,
| seek your protection. The Hon'ble Minister has not
replied to my question... (Interruptions)

[English]

MR. SPEAKER : This is a question which relates to
pilgrims going abroad and, therefore, it is directed to
External Affairs Ministry. Please do not bring matters other
than dgmestic issues to the notice of the hon. Minigser.

[Translation]

SHRI DEVI BUX SINGH : Mr. Speaker, Sir, through
you | want to ask the Hon. Minister that when our Muslim
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brotheem go on Haj pilgrimage they are provided with
various kinds of facilities by the Government. We have
seen in the budget that during the year 1996-97 for Haj
pilgims an amount of Rs. 4171 lakhs was provided for
making payment to the Air India for operating services
for Haj charters. In the earlier projects also such provisions
might have been made for this item. Our Hindu brothem
also go for religious pilgrimage every year to Mansarovar,
which falls in Tibbet which is presently under the
occupation of China. Those Hindu pilgrims go on
pilgrimage every year through the good offices of the
Ministry of External Affairs, on their own expenses, but
no money is spent by the Government for providing them
any facility.

Mr. Speaker, | have a point to make that the
Government should provide financial facilities to the
pilgrims belonging to Hindu and other religions also for
going orf their religious pilgrimages. | have also to suggest
that the amount of Rs. 3250 per capita being provided
as subsidy is meagre, which should be enhanced. | have
to say that such facilities should be provided not only for
peopie of a particular religion or specific caste. But such
facilities should be made availabie for all religions. Do
the Government consider doing so?

[English]

SHRI RAMAKANT D. KHALAP : As regards Kailash
Mansarovar Yatra, it is one on which the Hindus go.
There are also some yatras taken by Sikhs and Hindus
to Pakistan. Government has been providing them
maximum facilities...(/nterruptions)

[Translation]

SHRI RAMAKANT D. KHALAP: | want to tell you
one thing about pilgrimage to Kailash mountain. The
Government provides subsidy of Rs. 3250 per capita to
the pilgrims going on Kailash pilgrimage. The number of
such pilgrims comes to near about 400...(Interruptions)

SHRI YAVAR CHAND GEHLOT : If you provide
facilities, more people will go. ...(Interruptions)

SHRI RAMAKANT D. KHALAP: There is no difficulty,
if more people go. As many persons want, they may go.

VAIDYA DAU DAYAL JOSHI: Mr. Speaker,
...{Interruptions)*

[English]

MR. SPEAKER: You are not permitted. Nothing will
go on record. Hon. Minister need not have {o reply.

SHRI RAMAKANT D. KHALAP: Kailash Mansarovar
Yatra is a very difficult yatra. People take it on foot.
Government provides them all facilities. Even if more
pigrims want to go there, there is no ‘problem. The
Government will provide all facilities for going there.
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Let me tell you that the expenditure is Rs. 8,250/- in
1996. Out of this, the Government gave a subsidy of
Rs. 3,250/- per pilgrim. This is in addition to.other facilities
provided along the track. We put a person in charge of
each group of these pilgrims. A group of 30-35 people
did "go there. The wireless facilities were provided. A
liaison is established between the Chinese Govemment
and our Govemment. Every facility which was required

. by these yatris, was provided. If the hon. Members want

that more pilgrims should go there, there is no harm
whatsoever.

Whatever heip has to be given to these pilgrims, will
be provided. .

[Translation

SHRI PRABHU DAYAL KATHERIA : Wiil the
Govermnment consider enhancing the amount of the subsidy
or not?

SHRI RAMAKANT D. KHALAP : if you want to go on

"Mansarovar pilgrimage, you will also be provided the tacility.

SHRI PRABHU DAYAL KATHERIA : Will the
Government enhance the subsidy amount and double the
amount of the subsidy or not ?

SHRI BHAGWAN SHANKAR RAWAT: Our question
is whether they will be provided facilities on the lines of
those provided for Haj pilgrims or not ?

[Enghish]
MR. SPEAKER : Mr. Minister, it is, enough.
...{Interruptions)
MR. SPEAKER : You are not goirig on record.
(Interruptions)*

SHRI E. AHAMED : Mr. Speaker, Sir, Haj is a most
important internationally acknowledged and recognised
congregation. All the countries, irrespective of the fact
whether they are Islamic countries or non-Islamic
countries, have been making all arrangements for the
Haj pilgnms. For example, a country like Sri Lanka or
Philippines which is a non-islamic country, is also making
necessary arrangements for the Haj pilgrims. As a matter
of fact, the figure Rs. 50,000/- is given by the
Government. Another one hundred per cent of the pilgrims
are going on a private trip. The Government of India is
making mainly the medical facilities available. Saudi Arabia
is a country where about 1.3 million indians are working.
Out of it, at least 50 per cent are going to Mecca for the
pilgrimage. Those Indians, who are working in Saudi
Arabia and eaming foreign exchange for our country, are
also being provided the medical facility by the Government
of India. They are also included in this facility. As a
matter of fact, a Hay 1s given the concession in respect
ot air fare only...{Interruptions)

*Not recorded.
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MR. SPEAKER : What i1s your question?

SHRI E. AHAMED : | am just making only one point.
| am only elaborating it a little bit. The Haj Committee I1s
spending Rs. 68 crore and giving it. within a month, to
Arr India for the Haj fare. Even any GSA will give only
20 to 25 per cent concession. So, actually the
Government of India’s concession 1s about Rs. 2,000 to
Rs. 300C for a Haji.. It 1s not that big a thing. So, it
cannot be reduced because in the context of the present
economic situation a sum of Rs. 2000 to Rs. 3000 does
not mean much.

MR. SPEAKER : Have you got a question to put?

SHRI E. AHAMED : | am coming to the point. Now.
there 1s an Indian dispensary functioning in Mecca which
is not only for the Hajis coming from India but even for
the other Haijis...(Interruptions)

MR. SPEAKER : Shri Ahamed, | cannot allow you
to make a speech here.

SHRI E. AHAMED : | am coming to the point.

MR. SPEAKES We are not debating any point here.

SHRI E. AHAMED : | request the Gqvernment, at
least. to continue the functioning of that dispensary there
and take up the matter with the Saudi Government for
the continuation of the dispensary in the best interests of
our Indian Hajis both going from Saudi Arabia and those
who are going from India.

MR SPEAKER : Is there any question here?

SHRI RAMAKANT D. KHALAP: Where is the.
question?... (/nterruptions)

SHRI E. AHAMED : | have put a question.

MR. SPEAKER : You did not ask any question at
all. What is the question? -

SHRI E. AHAMED : | put a question about the Indian
medical centre functioning in Mecca.

[Transiation]

~ SMT. ‘JAYAWANT! NAVINCHANDRA MEHTA : The
Hon. miruster has stated that the amotint spent on Ha)
pilgrims, during 1996 by the Government exceeds 50 crore
rupees, whereas the number of such pilgrims is about 50
thousands. | am saying it on the basis of what has been
told. | want to. ask one question in respect of Manasarovar
pilgnms. For them only three thousand rupees per capita
are spent. But the total expenditure incurred is mentioned
by including the expenses incurred on one person being
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sent over a group of 30-35 pilgrims. The Government
has spent Rs. 5220 per capita. As you said just now that
the medical facility 1s also provided by the Government
for Haj pilgrims, but that facility iIs not being made
available to Mansarovar pilgrims: My own daughter had
gone on Kailash-Mansarovar pilgrimage ...(/nterruptions)

MR. SPEAKER: Madam, this is not the time for
launching agitation. It is time for asking questions.

SMT. JAYAWANT! NAVINCHANDRA MEHTA: if a
person falls ill during Kailash-Mansarovar pilgrimage, there
is no provision for bringing him by helicopter or some
other conveyance. The expenditure of coming by helicopter
has to be bome by the pilgrim who fell sick. There is no
medical facility provided there for pilgnms. Second thing
is about what has been told here that the Government
makes payment to the China Government in American
dollars. These U.S. dollars are recovered from pilgrims.
Will the Government tell whether it can exempt the
Kailash-Mansarovar pilgnms from payment of the amount
being given to the China Government and whether the
Government will provide them medical facilities thete free
of cost.

[English]

SHRI RAMAKANT D. KHALAP: In case of pilgrims
going to Kaillash-Mansarovar, the Kumauon Mandal Vikas
Nigam which undertakes this journey charges them Rs.
8,250. This was the amount they charged this year in
1996. Out of this, what the Govemment did was that we
pegged this expense at Rs. 5,000 and a surplus amount
of Rs. 3,250 was paid by way of subsidy to the Nigam.
In addition to this, it has been very clearly mentioned in

_ this reply that we pay an annual charge of US $ 7,000
-to the Chinese side for maintenance of wireless

communication link betweeh india and Tibet. We provide
air evacuation facilities in cooperation with the Air Force
in case of life taxing situation faced by the pilgnms. And
for every batch of 25 to 30 pilgrims, one liaison officer
is attached at Government cost to look after the welfare
of the pilgrims. Last year, 14 such batches went there
and an amount of Rs. 23.7 lakh was spent by the
Government. In case of Haj pilgrims, the amount spent
was about Rs. 50.000 to Rs. 55,000.

MR. SPEAKER: What can you qgive as medical
facilities ? That is what the hon. Member wants to know.

SHRI RAMAKANT D. KHALAP: If the medical facilities
are required, we will take steps to provide medical facilities

. to the Yatris there also.

[Transiation]

SMT. JAYAWANT! NAVINCHANDRA MEHTA: My
question remained unanswered in regard to non-
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provision of medical facility for pilgrims falling sick
there.

[English]

MR. SPEAKER: The Minister has said that
arrangements will also be made for providing medical
facilities.

SHRI RAMAKANT D. KHALAP: We will provide
evacuation facilities also. Let us draw a small comparison.
A Haj pilgrim spends about Rs. 50,000 to Rs. 55,000
and the Government spends Rs. 10,000 per pilgrim there
whereas the expenditure incurred by a Mansarovar pilgrim
is about Rs. 8,000 and the subsidy which is given to him
is more than Rs. 3,000. So if you compare percentage-
wise, you will find that a pilgrim to Mansarovar perhaps
gets a little more subsidy than a pilgrim going over to
Haj.

[Translation]

SMT. JAYAWANT! NAVINCHANDRA MEHTA: He did
not tell about U.S. dollars being paid to the China
Government. Will the Government bear that amount on
its account and not charge that sum from the piigrims?
Will such a policy be devised by it ?

[English]

SHRI RAMAKANT D. KHALAP: That is not so. It is
not there. 7000 US dollars are paid...

MR. SPEAKER: Mr. Minister, you have to sit down
now. You cannot go on arguing your case in the Question
Hour. )

[Translation]

SHRI NITISH BHARDWAJ: Will the Hon. minister tell
for how many years the figure of 400 Kailash-Mansoravar
pilgrims as told by him continues? | have information
with me about the figure of 400 mentioned by the China
Government. Will that Government allow only 400
pilgrims? Has any diplomatic move been made by our
Government to China Government in this regard? | am
not prepared to accept that only 400 Hindu pilgrims want
to go on Kailash-Mansarovar pilgrimage every year. Has
any demand been made by our Government to teli the
Government of China about the realistic number of
pilgrims by enhancing the figure from 4007 Will the
Govemment tell about its stand and action to be taken
in regard to the Jewish community people intending to
go to Jerusalem?

SHRI RAMAKANT D. KHALAP: This question did
not arise til now. Since you have raised it will be
studied.
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SHRI NITISH BHARADWAJ: What are yu. doing
about the figure of 400? | am not prepared to admit
that only 400 people want to go every year on this
pilgrimage. Did you demand any increase in this
number?

[English]

SHRI RAMAKANT D. KHALAP: There is no limitation
on the number of yatris trying to go to Mansarovar. This
is a very tedious journey and very few people undertake
it... (Interruptions)

SHRI NITISH BHARADWAJ: Let not the Government
decide what the people want to do... (Interruptions)

MR. SPEAKER: Please sit down. You can listen to
the answer. You cannot be arguing like this.

[Translation]

SHRI RAMAKANT D. KHALAP: It is our experience
that people give their names in the first instance. The list
is a big one. But when the occasion for going there
comes, many people drop out.

[English]

Last year 426 people went although the list was
much bigger.

[Translation]

In fact, a group consists of 35 persons. But in reality
only 28-30 people remain in a group, because some
more persons drop out here later on. If more persons
want to go, there is no problem, facility will be provided
to them.

SHRI NITISH BHARDWAJ: | am not asking about
the facility...(Interruptions)

Reply has not been given about U.S.
dollars...(Interruptions)

[English] -
Height of SSD

*503. SHRI *HARIN PATHAK:
SHRIMATI SUMITRA MAHAJAN:

Will the Minister of WATER RESOURCES be pleased
to state:

(a) whether it is a fact that Government of Madhya
Pradesh have refused to raise the height of Sardar
Sarovar Dam;

(b) if so, the reasons therefor;
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(c) the reaction of the Union Government and other
State Govermments (viz. Gujarat, Maharashtra) to this
refusal;

(d) the details of Union Government's stand on the
issue; and

(e) the mimmum height to be attained/required, to
divert water for starting of power generation in the
aforesaid dam?

THE MINISTER OF WATER RESOURCES (SHRi
JANESHWAR MISHRA): (a) to (e) A statement s laid on
the Table of the House.

STATEMENT

There have been difference of opinion between the
party States with regard to the final height of the dam.
To sort out the matter the Hon'ble Prime Minister
convened a meeting with the Chief Ministers of the party
States on 15.7.96 and 16.7.96 wherein the views
expressed by the Chief Ministers/Ministers of the four
States, Union Ministers of Welfare and Water Resources
and the representatives of the Union Ministries of Water
Resources and Power were heard and based upon the
intervention of the Prnme Minister, it was agreed as
follows:

“Construction of Sardar Sarovar Dam may proceed
as planned, limiting the Full Reservoir level to 132.68
metres (436 feet) in the first instance. Thereafter the data
for actual flow of water in the dam will be observed for
a penod of five years. If during any three out of these
five years, the flow of water-discharge is adequate as
assessed in the award, the decision regarding raising the
reservoir level to 138.63 metres (455 feet) could be
considered.

Construction of the dam will proceed pari-passu
with the resettiement and rehabilitation of project
affected persons as per terms of the Award and relief
and rehabilitation policies laid down by the States in
this regard. The States shall ensure speedy and proper
implementation of the relief and rehabilitation
measures.”

However, Madhya Pradesh has expressed some
reservations about raising of the height of the dam from
EL 436 feet to EL 455 feet on account of water availability
in the river.

To derive partial benefits of power generation from
the Sardar Sarovar Dam the minimum height to which
the dam is required to be raised is EL 110 metres.
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[Translation]

SHRI HARIN PATHAK: Narmada Project and Sardar
Sarovar Project are connected with four States of Gujarat,
Rajasthan, Maharashtra and Madhya Pradesh and these
are in particular reflective of the ambitions and
expectations of four and a half crore population of the
Gujarat State. its original estimate of Rs. 6500 crores
has gone up to Rs. 12,000 crores today. Some elements
put it to confusion during the last 5-7 years and the
Central Government acted as an mediator to solve the
problem and the disputed points. But | am sorry to say
that it was an unnecessary dispute. Recently an
agreement has been reached in regard to the dam. | do
not want to go into that. But when the Central Government
takes the role of a mediator, it was settled under the
Water Distribution Tribunal that all the four States should
be given their respective share of water. An amount of
Rs. 507 crores is due from Rajasthan, Madhya Pradesh
and Maharashtra in this connection upto 31 March, 1996.
| do not want to go any further. | would urge upon the
Govt. and ask:

[English]

(a) Whether the Central Government knows the
areas from where the payment of share cost for
Sardar Sarovar Project by the participating States
is done. Madhya Pradesh, Maharashtra and
Rajasthan are ot paying their share to Gujarat
regularly;

(b) Whether the Central Government propose to take
suitable effective steps in this regard; and

'(c) if so, what are those steps?
[Transiation]

| want to tell the Government that so much amount
due is needed for early completion of the project of
Gujarat and also needed for the people of other three
States. Is the Central Govemment aware of it, and if so,
what steps it proposes to take to ensure payment of this
amount for the project.

SHRI JANESHWAR MISHRA: Sardar Sarovar Project
has become a matter of dispute in regard to four States
lying in the basin of the river Narmada. A tribunal was
constituted to resolve the dispute. In the first instance
efforts were made by the Central Government for solution
of the problem mutually among the four States, particularly
Madhya Pradesh and Gujarat. But after the failure of the
efforts, a judicial tribunal was set up, the award of which
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has to be acceptable to all the concermned States. The
difficulty is that the electricity and irrigation related projects
fall in the list of subjects to be dealt with by State
Govemments, and the Central Government can act only
as a mediator between/among them. That work cannot
be done very effectively, because when the Central
Government starts taking very effective steps in regard
to the projects relating to electricity and irrigation; federal
structure of our country will break-'down. Personally also
I do not appreciate such a step. The State Governments,
which are unable to make payment of their due amounts,
within the time schedule, are being urged upon repeatediy
to make the payment of their share promptly and within
the time limit.

SHRI HARIN PATHAK: My question is that when the
Central Government assumes the position of a mediator,
and the State Governments find themselves unable to
pay such big amounts, do the Central Government think
that out of the share of money receiveable by the-State
Governments from the Central Government the necessary
amount should be given to the State Government for this
project to ensure its early completion? | shall take up my
other supplementary question later on.

MR. SPEAKER: No, not later on, but ask just now
...{Interruptiorts)

SHRI HARIN PATHAK: Mr. Speaker, my second
question is that our other friends sitting here will ask
questions in their own way as they belong to other parties.
We want early completion of this project. | had stated in
my initial statement that the estimated cost of this prdject
has since gone up from Rs. 6500 crores to Rs. 12000
crores and it will go up to Rs. 20,000 crores in the days
to come. Such a big project concems more than 10 crores
of people of the four states. Has the Central Government
no responsibility of its own toward it?

Mr. Speaker, when there was discussion on the
budget two years back in this House, | was present. The
issue of taking assistance of 55 billion dollars from the
world Bank was being discussed. On that day, just during
the discussion on the budget, a decision was taken by
the Central Gowt. in this House for not taking assistance
of 55 billion dollars from the World Bank. That decision
of the Centre resulted in putting such a big burden on
the state government. Is it not the duty of the Central
Government to provide financial help to State
Governments. Through you, Sir | want to ask the Hon.
minister whether the Central Govemment will consider to
declare this project as a national project and spend
necessary amount on it, or not?
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SHRI JANESHWAR MISHRA: Mr. Speaker, in regard
to the first information sought by the Hon. Member, |
may state that once some of those state govermnments,
which are not extending their full cooperation to this
Tribunal, were given this proposal that the necessary
amount may be given direct to the Tribunal out of the
funds allotable to the State Governments under the plan
by the Central Government. But the concemed State
Governments did not agree to our proposal,

It is a fact that with the increase in prices of
commodities, the estimated cost of the project is also
increasing. The Central Government is concerned over it
and it wants to extend its full cooperation. But if the
State Governments do not cooperate in the matter, the
Central Government will fall in difficulty, because it cannot
interfere very much in this regard, as | told earlier aiso.

SMT. SUMITRA MAHAJAN: Mr. Speaker, Sir, this
project is equally important in so far as Madhya Pradesh
is concemed, because M.P.'s about 2.7 thousand hectare
forest land, 11.4 thousand hectare government land and
6.6 thousand hectare agricultural land coming in its ambit
is water-logged and out of 245 villages adversely affected
thereby, 193 villages are of M.P. In the settiement worked
out recently by mutual discussion among the Chief
Ministers of all the four States with the good offices of
the Hon. Prime Minister, it was agreed that its height will
be kept at 436 feet, and it will be examined for five
years. | want to know whether it is true that back storage
level in it has been kept high. Is it also true that hydro-
electric study in the entire project has been taken‘above
the rainfall recorded during the earlier 50 years, after
conducting a study, although a difference has been
recorded in the rainfall after 1949. Will a new hydro-
electric study be conducted?

The second thing | want to know is that the Chief
Minister of Madhya Pradesh has made a statement in
regard to this project in the Supreme Court. Will you
please tell me about it in detail?

SHRI JANESHWAR MISHRA: In regard to hydro
science the position is that a committee meets
intermittantly and examines whether water level is really
going down or not and such a committee has met many
times. ‘There was no indication of fall in water level in
the award of the Tribunal given on the basis of the water
level. It is true that during the rainy season when more
water falls in rain, the water level goes up, and when
rainfall is less, the water level goes down. But a final
view is taken in connection with a river after recording its
water level for some years. No downfall has been
recorded in its water level. The Chief Minister of Madhya
Pradesh has made an affidavit in the Supreme Court. |
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shall not be able to say anything here about the affidavit
But the Chief Minister of Madhya Pradesh was present
in the meeting in which the Pnme Minister took this
decision The MP Chief Minister did not show much
disagreement with that decision He did mention some
disagreement with the profie and design of the dam
about which we shall have a discussion with the Chief
Minister In the meeting of the Consultative Committee
and Review Committee

[English]

SHRI SANAT MEHTA (SURENDRA NAGAR) Sir |
want to ask my question with reference to the statement
submttted by the Hon Minister It i1s only pertaining to
the meeting referred here and not on any other issue
He has said However Madhya Pradesh has expressed
some reservations about raising of the height of the dam
from EL 436 to EL 455 on account of water availability
in the nver | would like to know three things from the
Hon Minister

When the Prime Minister calls the meeting and
when there are three or foyr Chief Ministers present
minutes are drawn In the minutes this paragraph was
produced that this has been agreed to How can it
happen that after the Government of India have issued
a statement and after the minutes have been drawn
the Minister replies in the House that this has been
agreed to? What were the reservations expressed by
the Chief Minister of Madhya Pradesh in the meeting?
| want to know the specific points and not the general
points

Is it a fact that the Government of Madhya Pradesh
fled an affidavit totally contradictory to the agreement
and the minutes given by the Ministry of Water Resources
and said that they have not agreed to it? In the affidawvit,
there are two annexures and one annexure 1s a reply of
the Chief Secretary to the letter of the Secretary, Ministry
of Water Resources that they have never agreed in the
meeting as whatever has been published in the minutes
How can this happen? This 1s a very serious question if
the Piime Minister calls a meeting, minutes are
drawn (interruptions)

MR SPEAKER Please do not repeat that now

,SHRI SANAT MEHTA And if the Chief Miruster files
an affidavit, | would like to know from the Hon Minister
when did the Minister come to know that the Chief
Minister had reservations and what steps do the Ministry
of Water Resources and the Prime Minister want to take
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to implement the agreement arrived at as stated by the
Minister of Water Resources

[Translation]

SHRI JANESHWAR MISHRA Mr Speaker Sir | had
stated in my reply to the question of the Hon lady
member that in the presence of the Pnme Minister the
agreement among the chief ministers of the four states
was taken for the height of the dam to be 436 feet The
Chief Minister of MP had expressed his objection In
regard to the profile and design of the dam, which Is
purely a technical matter, over which a discussion will be
held later on (Interruptions)

[English]

MR SPEAKER Please do not try to catch my ear,
you only have to catch my eye Please do not call the
Chair hke this

[Translation]

SHRI JANESHWAR MISHRA Which party files in
the court we feel that we should not discuss about it in
the House

[English]
Historical Sites

*504 SHR! *DINSHA PATEL
SHRI SATYAJITSINH D GAEKWAD

Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state

(a) the details of historical sites discovered dunng
various excavations conducted during the last three years

(b) the steps taken to preserve these sites and
(c) the total expenditure to be incurred thereon?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMNT (SHRI SR BOMMALI) (a) The hst of sites
1s laid on the Table of the House

(b) Depending on the importance of the excavated
remains steps to conserve some of the sites are
taken

(c) The allocation made for excavation/exploration
of ancient sites for the year 1996-97 s Rs 5475
lakhs
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STATEMENT
STATE-WISE LIST OF THE HISTORICAL SITES EXCAVATED
DURING THE LAST THREE YEARS IN INDIA
SL NO NAME OF SITE DISTRICT AGENCY RESULTS
1 2 3 4 5
1. ANDHRA PRADESH
() Garapadu Pedakurapadu Birla Archaeological Early histoncal (early centunes
and Cultural Research of the Chnstan Era in addition
Organization neolithic remains
(n) Gopalpatnam Visakhapatnam State Department A Buddhist site, datable from
2nd century BC to 4th-5th
century AD
(m) Juyuru Knshna Archaeological Remains of imestone stupa reilings
Survey of India and carved stones datable to early
(ASI) historical penod
(iv) Kotnapatnam Nellore State Department An ancient port town, producing
evidence of the mantime trade
dunng 1st and 2nd century AD
(v) Nelakondapally Khammam State Department A Buddhist site datable to 2nd
century AD to 4th-5th century
AD Vihara and stupa structures
are revealed
(v1) Pawvurallakonda Visakhapatnam State Department A Buddhist settiement, situated
atop Bhimunupatnam hill is datable
to 2nd-3rd century B C —The
excavated finds also include
Satavahana coins, the Roman
coins and inscnbed potsherds
(vu) Puddur Nellore Birla Archaeologtcal The site has yelded remains of
and Cultural Research black-and-red ware, huge storage
Organization jars and other relics antiquities
datable to about 1st-3rd centunes
AD A fortification 1s also traced
2. ASSAM
() Amban Guwahatt State Department A large number of sculptures of
and Guwahati different detties ranging from
University the 11-12th century to the end of
late medieval penod had been
collected from the excavation
(n) Shn Shn Goalpara AS| Late-Gupta and post-Gupta
Sunapahar brick structures and terracotta
figunnes, efc
3. BIHAR
(1) Guhiyapal Singhbhum State Department The site has yielded scuiptures of

Surya and other Brahmamcal
deities datable to the early
medieval penod
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1 2

4

5

(i) Jamangaigarh

(iii) Kolhua

(v) Konaharaghat

(v) Maner

(v1) Sitagarahill

4. DELHI
(i) Bhorgarh

(i) Jhatikara

(iii) Lalkot

5. GOA

St. Augustine
Church

6. GUJARAT
(i) Ajmaigadh

(i)) Shrinathgadh

(ii) Upparkot Fort

Begusarai

" Muzzatarpur

Vaishali

Patna

Hazaribagh

Narela

" South Delhi

North Goa

Valsad

Rajkot

Junagadh

State Department

AS.lL.

K.P. Jayaswal
Research
Institute

Patna University

AS.l

State Department

State Department

A.S.l. -

AS.l.

Deccan Collage, Pune

State Department

State Department

Yielded the Northern Black
Polished (NBP) ware and
antiquities of different periods from
5th to 6th century B.C. onwards.

Revealed a brick-lined tank,
Kutagarashala, monastery and
votive stupas, besides a good
number of antiquities of pre-and-
post Christian Era.

An important historical site
yielding Northern Black Polished
and black-and-red wares.

NBPW and Gupta and late Gupta
periods. The finds include clay,
sealing, animal figurines of clay,
iron implements and clay and stone
beads associated with black
slipped, grey ware black-and-red
ware.

Remains of early Historical period
chiefly associated with Buddhism.

Besides historical structures and
relics. It has revealed the
protohistoric remains of the late
chalcolthic and early Iron age.

Revealed rich assemblage ranging
from Painted Grey Ware period
(early iron age datable from 1ith
century B.C. to 6th century B.C.)
followed by those of early Historical
and medieval periods.

Revealed levels of occupations of
the Rajput and Sultanate period in
and addition to place a large tank.

The ancient church complex
was exposed.

An early Parsee settlement with
habitational deposits.

Yielded antiquities of early Historic
period and medieval in addition to
the protohistoric remains.

Evidence of remains of various
historical periods.
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2

HARYANA
(i) Sugh

KARNATAKA
(1) Banvasi

(1) Gudnapur

(i) Hampi

(iv) Hampi

(v) Hasargangudi
(vi) lkkari Fort

(vir) Kanganhalli
(vin) Sannati

(ix) Talkad

MADHYA PRADESH

(i) Hansani

{n) Khedinema

Yamunanagar

Uttara Kannada

Uttara Kannada

Bellary

Bellary

Gulbarga
Shimoga

Gulbarga
Gulbarga

Mysore

Guna

Hoshangabad

State Department

AS.lL

AS.l.

AS.1.

State Department

AS.L

State Department

AS.L
State Department

State Department

AS.L

AS.l.

Yieldded sequence of cultures from
NBP ware to early medieval times.

Historical remains starting from the
Satavahana through the Cutus, the
Kadambas and the post-Kadamba
periods were found.

Presented remains of the
Chalukyan and pre-Chalukyan
penods architectural remains.

Excavations were carried on -

western and south-western part of
Hazara Rama Chandra temple, the
part of open yard of thé northern
entrance to the royal enclosure
(stable).

The excavations in Nobleman's
Palace area revealed copper coins,
miniature Virabhadra's (Stone)
crawling Krishna (Copper), a
system of water channels, ponds.

Remains of early Historical period.

In order to bring out in bolder
lines, the fort that was ruled by
Ikkori Nayaks (1560 to 1639 A.D.)
contained residential buildings of
the rulers was excavated.

Remains of early Historical period.

The majonty of the remains are of
early Historical period datable to
the 1st and 2nd century A.D. It
also yielded remains of a font, a
stupa, N.B.PW,, roulatted ware and
Roman pottery.

Revealed structural complex of the
Vijayanagar period dating to the
14th-16th century A.D. and included

pond, water supply channels,

copper coins to 1506-1509 A.D.

Architectural remains datable to
early Pratihara period.

Early Historical as well as
chalcolithic (malwa) cultures.
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2

3

(i) Mandhata

(iv) Nadner

(v) Ninnor

(vi) Sanchi

(vil) Satdhara

MAHARASHTRA
(i) Chachegaon

(i) Mansar

*

(iii) Paitnan

(iv) Pauni

(v) Washim ~

MANIPUR
Khangbok

ORISSA
(i) Barabati Fort
(ii) Ktlalkagatna

Khandwa

Sehore

Sehore

Raisen

Raisen

Satara

Nagpur

Aurangabad

Bhandara

Akola

Thoubal

Puri

Puri

AS.L

Prachya Niketan

Centre of Advanced

Studies In
Indology, Bhopal

State Department

-

AS.L

AS.L

AS.L

AS.L

AS.\./State Deptt.

AS.L

State Department

State Department

AS.L
AS.L

The plan and architectural features
of Ckaubis Avtar temple was
brought to light.

Yielded the Black-and-red ware,
grey and northem Black Polished
wares, besides objects of
terracotta, iron and bone.

An early Historical penods in
addition to chalcolithic and 1ron
age cultures.

Remains of monastery, pieces of
votive inscriptions, sculptural
pieces, punchamarked coins
(fragmentary), inscriptions all
datable to 2nd-1st centuries B.C.
(Sunga penod).

Revealed a huge brick stupa of
Mauryan penod which was later
enlarged and veneered with stones,
of 2nd and 1st century B.C.

*Hinayana caves belonging to 2nd-
i1st century B.c. have been
exposed upto the depth of 4 to 5
feet.

Remains of a monastery a bnck
temple complex, antiquities of the
Vakataka period.

Yielded sequence from the
Satvahana to the medieval times.

Yielded remains of stupa and
fortifications datable to the
Satvahana period and also some
remains of the medieval.

The Remains of a Vakataka temple
besides coins, beads, female
figurines, shall bangle, etc.

A historical site with a secondary
pot-burial.

Remains of medieval fortified site.

The site is recognised as a
medieval period port town.
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2 3 4 5
(m) Langudi Hill Mirzapur Onssa Yielded evidence of early Histoncal
Institute of penod
Mantime and
South East
Asian Studies,
Bhubaneswar
(v) Olandez Sahi Balasore Onssan Institute of The trade activites between
Aantime and South the Kalibanga region and Europe
East Asian Studies, be ascertained from this site which
Bhubaneswar probably i1s datable to medieval
penod
(v) Palura Ganjam Onssan Institute An ancient seaport of the
of Mantime and early Histoncal penod
South East Asian
Studies, Bhubaneswar in
collaboration with State
Archaeology
PUNJAB
Brass Fatehgarh State Department Revealed remains of Harappan
painted Grey Ware (Early Iron)
NBPW (Early Histoncal), grey ware
black shipped, Sunga, Kushana and
medieval periods
RAJASTHAN
(1) Donder Khera Dholpur AS| Histoncal site yielding pottery and
other items
(n) Nadol Pal State Department An important settlement of the early
Chauhan penod
TAMIL NADU
(1) Alagan Kulam Ramanathapuram State Department Cultural periods datable to 400
B C-100 BC Significantly, it also
yielded NBP and grey ware of
north Indian origin besides
rouletted, black and red, grey
wares and potsherds beanng early
Brahmi inscnptions
(n) Gingee Villupuram AS| Revealed a palace structure
R Padayatchair datable to 16th-18th century AD
A medieval fown under the Nayaks,
the Sultanate of Byapur and the
Marathas
(m) Karur Tiruchi State Department The ancient capital of the
Cheras who are mentioned in the
Sangam lterature
(iv) Kavenpoonpatimam Nagar Quaid-E- ¢ State Department Remains datable to 3rd
Milleth century BC to 1st century AD
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3 4 5
(v) Sendamangalam Villupuram State Department Revealed three cultural phases of

(vi) Tiruthangal

(vit) Tiruverkadu

UTTAR PRADESH
() Anuha

(1) Imhdihkhurd

(m) Musanagar

(v) Radhan

(v) Sankisa

(v1) Siswania

(v} Wina

WEST BENGAL
(1) Dihar

(1) Sagpbar-pur

R Padayatehair

Chengar MGR

Kanpur

Gorakhpur

Kanpur

Kanpur

Farrukkabad

Basti

Ballia

Bankura

Maida

State Department

Madras University

ASI

Banaras Hindu
University

State Department

Ahgarh Musiim
University Algarh

ASI

ASI

Banaras Hindu
University

Calcutta
University

State Department

the megalithic early Historical and
medieval penod

Yielded microiiths, black- and red-
ware, sherds with graffit, sem-
precious beads, etc of the sangam
and the Nayak periods

Relics ranging from the early Iron
age to Medieval periods

Remains of early historical period
were found

Early Historical pernod in addition
to pre-Narhan culture (Proto-histonc
culture)

Yielded remains of PGW (1100-600
BC NBP-C 600-200 BC n
addition the black and red red
black-shpped wares and terracotta
figurines stone sculptures copper
coins inscnbed bnck of 1st century
BC

Evidence of early historic period in
addition to Ochre Coloured Pottery
(Pre—-1200 B C ) Black-and-red
ware (1200-1100 B C) Painted
Grey ware (C 1100-800 BC)
and Northern black polished ware
(C 100 BC-200 BC)

Yielded remains of early Histoncal
penod in addition to Painted Grey
Ware Black-and-red ware pernods

Remains of early Histonc penod 1n
addition to Northem Black Polished
Ware period

Evidence of early Histoncal period
and associated ceramic of black
and red ware and Narhar culture
(Protohistoric period)

Evidence of early Histoncal as
well as Chalcolithic penod

Revealed an enormous Buddhist
structural complex of monastic
character datable to the 8-9th
centunes AD
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[Translation]

SHRI DINSHA PATEL: Mr. Speaker, | want to know
from the hon. Minister that much excavation work has
been done, B.J.P. people are also having excavation work
done. Somewhere historical things are found out and
somewhere history is taking shape. | want to know how
many historical things have been found in the excavations
done at three places in Gujarat. My Second question is
about the nature of your future thinking in this regard.
How much money has been spent by you and what is
your plan for future exercise.

[English]

SHRI S.R. BOMMAI: Sir, as far as Guijarat is
concemed, excavations have been done in_three places.
They are Ajmalgad, Shrinathgad and Upparkot Fort. These
excavations have been done by the ASI.

[Translation]

SHRI DINSHA PATEL: That is written .
[English]

MR. SPEAKER: Let him complete the reply.

SHRI S.R. BOMMAI: Excavations have revealed one
of the five largest Harappan city sites in the sub-continent
which included complete city plan, monumental
architecture, two stadiums, water management system,
unique functionary structure and inscriptions of ten large-
sized Harappan signs. We are trying to preserve them.

[Translation]

SHRI DINSHA PATEL: | asked about the future
scheme of the Central Government in regard to future
exercise and what amount should be spent as excavation
work has been done in several States. | asked it in the
question also. But nothing has been told in the

reply...(Interruptions)
[English]

SHR! S.R. BOMMAI: Sir, we have already taken steps
to preserve the sites. | do not have the details regarding

the expenditure of this particular excavation. But | can
give you the figure of total expenditure.

[Transiation]

SHRi RAJEEV PRATAP ROODI: Mr. Speaker, in the
reply given, the hon. Minister has mentioned the

archaeological sites during the last three years, 70 places
have been stated during the last three years..

[English]
MR. SPEAKER: Directly you ask the question. Only

two minutes are left. { have to allow the other Hon.
members also.
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[Transiation]

SHRI RAJEEV PRATAP ROODI: 70 places have been
mentioned during the last three years, where ancient sites
were found, for which he allotted about 54 lakh rupees.
| want the hon. Minister to tell why so small an amount
is given for such archaeological sites, whose excavation,
maintenance and protection has to be done very carefully,
looking to the fact that Rs. 30,000 are needed in the
country for digging an ordinary well. Thousands of such
places are being found in the entire country, particularly
at the banks of the Ganga river and where other big
rivers were flowing some time and civilisation developed
and the history of the whole country was created. | want
the hon. Minister to tell whether financial allocations will
be enhanced for maintenance of archaeological sites and
protection of the archaeological finds recovered from those
sites?

[English]

SHRI S.R. BOMMAI: Sir, in some places amenities
are provided for the persons who are visiting these places.
But, | agree that in some places these amenities are not
available due to shortage of funds. Now, we are thinking
of having a large scale cultural fund wherein voluntary
organisations, industry and others can contribute. We want
to create a corpus so that tourism is also developed and
these monuments are properly protected.

[Translation]

SMT. BHAVANABEN DEVRAJ BHAI CHIKHLIYA: Mr.
Speaker, Sir, | want to ask the hon. Minister through you
to tell why very small amount is being spent on the
excavation of historical sites? My constituency of Junagarh
occupies an important place with a little difference, from
the historical and religious angle, and it possesses the
maximum number of monuments in a place in Gujarat.
Will the hon. Minister and Government after verifying the
fact consider spending more money on it?

[English]

SHRI S.R. BOMMAI: | have already accepted that
we want to spend more money. For that reason, we are
going to create a National Cultural Fund. We will take it
up.

[Translation]

SHRI P.S. GADHAVI: Mr. Speaker, | want to know
that the people from the whole town of Dholaveera in
Kuchh have met the hon. Minister. No maintenance .or
look after is being done there. That has been left in
learch after spending crores of rupees....(Interruptions)

[English]

MR. SPEAKER: 1 think, you are asking a question
which has already been asked; and the hon. Minister
has also replied to that.
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[Translation]
SHRI P.S. GADHAVI: The people of the entire town

of Dholaveer a have met the hon. Minister. No look after
is being done there, which is within Minister's knowledge.

[English]

MR. SPEAKER: Please sit down, Shri Mehta. | have
asked Shri Rao to put his question.

SHRI P.V. NARASIMHA RAO (BERHAMPUR): Sir, it
has been established for a long time that a whole massive
city existed under the sea, that was what we call, the
Dwaraka. Now, ! would like to know, if there is any special
scheme by which more work could be done. Some work
has been done. We have only books and some treatises.
But actually, on the spot, huge work needs to be done.
Is there any special scheme like that in the Govemment
of India? If it is not there, | think, it is worth having. |
visited the place and | thought that this was something
which is so important in our ancient lores and that we
should do something about it. Would the Government
consider it?

SHRI S.R. BOMMAI: Sir, as far as my knowledge goes,
there ts no special scheme for Dwaraka. It is a very good
suggestion. The Govemment will consider it and take steps.

WRITTEN ANSWERS TO QUESTIONS
Renovation of Irrigation Projects in Orissa

*505. DR. KRUPASINDHU BHO! : Will the Minister
of WATER RESOURCES be pleased to state:

(a) whether it is a fact that there are several irrigation
projects in the country, which have not been properly
maintained;

(b) whether some of those projects in Orissa need
renovation urgently;

(c) if so, the names and details of those projects; and

(d) the steps taken/proposed to be taken to renovate,
maintain those projects and do construction work wherever
necessary?

THE MINISTER OF WATER RESOURCES (SHRI
JANESHWAR MISHRA): (a) and (b) Yes, Sir.

(c) and (d) The Govemment of Orissa have taken
up Extension/Renovation/Modemisation of 19 projects
namely:—

(1) Strengthening Hirakud Dam,

(2) Modemisation of Hirakud Distribution,
(3) Rushikulya Phase~ (Modemisation),
(4) Modemisation of Dhanei,

(5) Modemisation of Jayamangal,
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(6) Modemisation of Salia,

(7) Modemisation of Budhabudhiani,
(8) Modemisation of Uttei,

(9) Modemisation of Saipal,

(10) Modemisation of Hiradharbati,

(11) Modemisation of Khadakhai,

(12) Modemisation of Nesa,

(13) Modemisation of Okala Distributory,
(14) Modemisation of Chowkinala,

(15) Modemisation of Salandi Canal (Das Mosa),
(16) Modemisation of Anuli,

(17) Modemisation of Pitamahal,

(18) Modermnisation of Baitarani, and
(19) Modemisation of Baldiha.

Orissa Water Resources Consolidation Project has
been taken up with the financial assistance from the World
Bank under Credit No. 2801-IN for an amount of Special
Drawing Rights 194.80 Million. The credit is effective from
30-1-1996 to 30-9-2002. The project el
improvements in 26 projects, namely:

(1) Mahanadi Delta Stage—l,
(2) Mahanadi Delta Stage-ll,
(3) Rushikulya,

(4) Baitarani,

(5) Hirakud,

(6) Janivill Anicut,

(7) Dadaregatt,

(8) Pitamahal,

(9) Anuli,

(10) Kalo,

(11) Baldiha,
(12) Jayamangal and Jayamangai Headworks,
(13) Hirakud,

(14) Hiradharbati,

(15) Ghodahad,

(16) Pillasalki,

(17) Bhaskael,

(18) Uttol,

(19) Budhabudhiani,

(20) Rushikulya (Distributaries 2, 11, 12, 13, 14),
(21) Dhanei,



39 Written Answers

(22) Salia.

(23) Derjang.

(24) Mahanadi Delta Stage-! (Karandia & Pundalo Branch),
(25) Salandi (Charampa Canal), and

(26) Mahanadi Delta Stage-Ill (Gop Branch &
Phutnakhara Distributory).

Improvements include works such as extension of existing
canals lining in selected reaches, reconstruction of
damaged structures, addition of new structures etc.

Promotion of Hindi Abroad

*506. SHRI JAGDAMBI PRASAD YADAV : Will the
Minister of EXTERNAL AFFAIRS be pleased to state:

(a) the programmes being organised for the promotion
of Hindi abroad during Hindi month of September, 1996;

(b) whether Indian missions are following instructions
given in this regard, and if not. the reasons therefor;

(c) whether any publicity programme is organised in
foreign countries for use and promotion of Hindi and if
so, the details thereof; and

(d) the countries teaching Hindi in their Universities/
Schools -and the assistance being rendered by Indian
missions in this regard?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI |.K.
GUJRAL): (a) to (d) All indian Missions abroad have been
issued instructions regarding promotion of Hindi as
contained in the Annual Programme for 1996-97 on the
implementation of Official Language Policy of the
Government of India.

Special programmes are being organised for the
promotion of Hindi abroad during Hindi month ot
September 1996 for which instructions have also been
issued to all Missions. These programmes include Hindi
Essay competition, Hindi noting and drafting competition,
Hindi declamation contest etc., with a view to creating an
atmosphere conducive to use and promotion of Hindi.
For this purpose,gifts and prizes have been sent to our
Missions abroad for awarding candidates declared
successful in these competitions. Many Missions are also
using this opportunity to promote the many facets of Indian
culture as well, as Hindi and the culture of India are an
integral whole of Indian ethos. In some places our
missions are also organising Hindi Essay competitions
and other such activities during the month of September
in the Indian schools which are existing in these countries.

Iadian Missions have invariably been following
instructions given in this regard. However, we have
identified certain thrust Missions for this year for
cdlebrating the Hindi Week which are Paramaraibo.
George Town. Port of Spain. London. Budapest.
Kathmandu and Port Louis. The report on the function
carried out during the month will be received from our
Missions during the month of October.
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In addition, the Ministry has also a well-formulated
scheme for propagation of Hindi through its Missions
abroad. As part of this scheme, standard Hindi Literature
comprising books written in Hindi on various subjects such
as Indian Culture, Literature, Language, History, Religion,
Philosophy etc., are sent to local educational institutions,
voluntary organisations etc., engaged in teaching Hindi.
Hindi books, teaching aid materials such as charts, audio
and video casettes, typewriters, computers, software etc.,
are also sent for presentation to such institutions.
Publications in Hindi in the form of magazines and copies
of “India Perspectives”, “Gagnachal” etc., are also
distributed to publicise and promote Hindi as a language,
literature and Indian Culture.

There are many countries teaching Hindi in their
Universities and Schools ana an updated and detailed
information on the same is being sought from various
Missions abroad and will be laid on the Table of the
House. However. we have provided Hindi Professors/
Teachers under the “Bilateral Cultural Programme” for
teaching Hindi in Universities in Bulgaria, Indonesia,
Poland, Suriname, Trinidad and Tobago, Belgium. China,
Republic of Korea. Finland, Turkey, Russia and Hungary.
Selected foreign students who are proficient in Hindi are
also being awarded scholarships to undergo study of Hindi
in India under the “Bilateral Cultural Exchange
Programme”.

Supply of Paper at Cheaper Rate for
Educational Purpose

*507. SHRI CHHATAR SINGH DARBAR : Will the
Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

-

(a) the policy of the Government regarding the
distribution of paper at concessional rates for educational
purpose;

(b) whether the Government have since stopped the
aforesaid scheme;

(c) if so, when, and the reasons therefor; and

(d) the steps proposed to be taken by the
Government to revive the same?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) to (d) In the
recent budget (1996-97) the Government have exempted
excise duty on writing and printing paper used by the
State Text Book Corporations/Boards and NCERT for
educational purposes. This fiscal measure ‘would ensure
availability of textbooks at lower prices. It is an
improvement on the scheme prevailing prior to 1990 for
supply of White Printing Paper at concessional prices in
that the fiscal measure facilitates decentralised .
procurement of White Printing Paper by States at prices
lower than the open market prices.
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[Translation]
Computer Education

*508 ~ SHRI BACHI SINGH RAWAT BACHDA:
SHRI RAJENDRA AGNIHOTRI:

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the Union Government have have
formulated . any scheme for expansion of computer
education in schools and universities in the cities and
villages;

(b) if so, the salient features of the scheme; and

(c) the time by which the scheme is likely to be
introduced?

THE MINISTER OF HUMAN RESOURCE
DEVELOPMENT (SHRI S.R. BOMMAI) : (a) to (c) There
are already schemes to promote computer education.
These include the following:

States and UTs are provided financial assistance for
providing computer hardware, software and their
maintenance in Government and Govemment aided senior
secondary schools under the Computer Literacy and
Studies in Schools (CLASS) Scheme.

The Department of Electronics started as project
“Computer in Education Project: Computer in every high
school”. Under this project students are given a broad
dnderstanding of computers.

The University Grants Commission has schemes for
assisting universities for establishment of Computer
Centres, Upgradation of Computer Centres, Master of
Computer Application Courses and to colleges for
procunng personal computers and its related software.

Funds for Ayurvedic System

*509. SHRI O.P. JINDAL:
PROF. OMPAL SINGH ‘NIDAR"

Will the Minister of HEALTH AND FAMILY WELFARE
be pleased to state:

(a) whether the Government have reduced the budget
for Ayurvedic and traditional systems of medicine;

(b) if so, the reasons therefor;

(c) whether Government have received requests for
more allocation in the budget for Ayurvedic and
Homoeopathic systems of medicine; and

(d) if so, the action taken by the Government in this
regard?
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